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lakhs, stored in FCI godowng at An-
gadipuram, Kerala is deteriorating;

(b) whether it is alse a fart that not
only in Angadipuram but in all FCI
godowns in Kerala many tonnes of
sugar kept from 1978 onwards; is de-
teriorating because, the concerned au-
thorities have not received any, infor-
mation regarding this sugar; and

(¢) the reasons therefor and what
measures are going to be taken in this
mattter and whether Government pro-
pose to release the sugar?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI R, V. SWAMINATHAN): (a)
No, Sir. There is at present no
stock of sugar at this Centre,

{(b) & (c). Only a small quane
tity of 1200 tonnes was ly-
ing in Food Corporation of
India godowns in XKerala as it was
earmarked under the International
Sugar Agreement and wag not disposaed
of before the inspection of stocks Ly
the 1.S.A. Team in September, 1979.
These stockg are now being disposed
of either by tender enquiry or by
offering it to the State Government
ang necessary action for disposa] of
the stockg is being taken.

ﬁcant Posts in Archaeological Survey
of India

6664. SHRI R. P. YADAV: Will the
Minister of EDUCATION be pleased
to state:

(a) whether it is a fact that many
posts under B, C and D are lying vacant
in the Archaeological Survey of India
since long;

(b) if so the reasons therefor; and

(c) the steps being taken to fill them
up?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) to (c). Some posts in Groups B, C
and D are lying vacant in the Archaeo-
logical Survey of India. Most of those
posts, numbering 341, however, belong
to Group D category, -created only
recently for conversion of daily-wages
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labour to permanent posts. The rea-
Song of a]] the vacant posts being (i)
non-availability of Scheduled Castes
and Scheduled Tribesg candidates; (ii)
Iraming and/or amendment of Rec-
ruitment Ruleg and (iii) framing of
seniority lists. The processes of find-
ing suitable candidates from reserved
categories and framing/amendment of
Recruitment Ruleg take time. How-
ever, all possible efforty are being
made to fill the vacant posts ag early
as possible.

Demand for Meat

6665, SHRI R. P. GAEKWAD: Will
the Minister of AGRICULTURE bhe
pleased to state:

(a) whether Governmeni are aware
that there is an increased demand for
meat in the couniry and the present
live-stock is not sufficient to meet the
increased demand; and

(b) it so, the steps which Govern-
ment propose to take in this direction?

THE MINISTER OpF STATE IN THE
MINISTRY or AGRICULTUPRE
(SHRI R. V. SWAMINATHAN): (a)
The present livestock ig sufficient to
meet the increased demand of meat :n
the country.

(b) In view of the reply to (a) above
the question doeg not arise,
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Provision of Basic Amenities to the
Plot Holders of Co-operative Societies
in Trans.Yamuna Area, Delhi

6667. SHRI CHANDRADEO PRA-
SAD VERMA: Wil] the Minister of
WORKS 4AND HOUSING be pleased
to state:

(a) whether Delhi Administration
is responsible to provide sewerage,
municipal water, street light, road
facilities to the plot holders of coopera-
tive societies allotted land by the
Government in Trans-Yamuna area;

(b) if so, whether road light has
been provided on road No, 75B;

(c) if not, the reasong therefor and
by which date it would be provided;

(d) whether sewerage and muni-
cipal water facilities have been pro-
videq to some societies; ang

(e) if so, which societies have not
o far been provided these facilities
and the period within which they
would be provided?

THE MINISTER OF WORKS AND
HOUSING (SHRI P. ¢ SETHI): (a)
to (e). The information is being col-
lected and will be laid on the Table
of the Sabha.

Construction of Additional Godowns

6668. SHRI TARIQ ANWAR: Will
the Minister of AGRICULTURE be
pleased to state:

(a) the parts of the country where
additional godowns for foodgrains
are likely to be built together with
the capacity of each godown; and

(b) whether these godowns would
be under the control of the respec-
tive State Governments or the Cen-
tral Government?

THE MINISTER Of STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN):





